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Maharashtra to study the implementation of MG NREGA scheme on 25
th

 February, 2020 

 

 Dr. Vinod Aggarwal, Special Rapporteur, NHRC visited Thane district, Maharashtra 

on 25
th

 February, 2020 to study the implementation of MG NREGA scheme in the district. 

He submitted a report regarding the realization of rural development programs and how it has 

benefitted the agricultural laborers, scheduled castes and schedules tribes in the district. The 

observations and recommendations that emerged from the visit are mentioned below.  

Observations/ Key Information obtained: 

 

1. Population figures:  

- As per 2011 Census, Thane is the largest district in the country in terms of 

population. 

- The district has a population of 8.07 million of which 1.16 million is rural. That is 

only 14% of the population is rural and 86% is urban.  

- 7.97% of the population belongs to SCs and 5.26% to STs. There are 6.43 lakh 

SCs and 4.24 STs in rural areas.  

- SCs constitute 5.82% of the rural population and STs are 22.7% of the rural 

population. 

- There are 51430 rural households which are agricultural labourers.  

- The district is highly urbanized and even people from rural areas come to urban 

pockets for work.  

2. Job cards: 

- The number of registered families with job cards is 98276 which include 4640 

SCs, 3359 STs and 60107 other households (HHs).  

- Out of 51430 rural landless HHs, 49038 were surveyed, of which 2296 showed 

willingness to get their job cards made and only 2180 got their job cards made. 

- There are 98726 households in the district that have got their job cards made. 

Therefore, the figure that only 2180 landless HHs got their job cards made seems 

unreliable. 

- There is indication that the scheme might not be very popular in the state. Except 

in Murbad and Shahpur talukas where there is larger tribal population.  

- The number of families receiving 100 days of full employment has varied between 

7-8% of total active job cards which is similar to the picture at the national level. 

3. Man-days targets: 

- The district has not been able to achieve man-days targets in most previous years 

except in 2017 and 2018. In 2019-20, only 50% of the man-days were actually 

achieved. In most years, the target has been revised downwards.  

- It seems there is no scientific process to fix a target of man-days. 

4. Payment of wages: 



- The wages under MGNREGA are Rs. 206 which is 20% less than the minimum 

wages in rural area of the district.  

- The administration has started looking into the issue of delayed payment of wages 

only since 2016. In 2016, only 8% of wages were paid within 15 days and only 

3% with 8 days of generation of muster roll. The figures have not improved much 

since then.  

- Aadhaar based payment increased from 1% to 34% in the last 5 years. 

- Murbad and Shahpur talukas have performed better in these indicators than rest of 

the talukas.  

5. Pendency of works: 

- Since 2014 to 2018, 12195 out of 13237 works taken up are incomplete, i.e. there 

is significant pendency. 

- The figures with respect to Geo-tagging prove to be unreliable. They indicate that 

100% of the schemes are Geo-tagged. 

- 70 out of 430 panchayats have not done any work in the current year. 

6. Expenditure: 

- The expenditure in Natural Resource Management over the last 5 years averaged 

at 55% while it should have been at 60%, notwithstanding year-wise and block-

wise variations. 

- Administrative expenditure has remained consistent within 6%. 

 

Recommendations: 

 

i. Man-days targets: 

- The man-days target should be worked out scientifically and the large variations 

year to year should be minimized. 

- The target may also be fixed on the basis of capacity of the MG NREGA 

personnel in the district.  

- At least 500 SC families and 2500 ST families should be able to complete 100 

days of full employment. 

ii. Expenditure: 

- It is recommended that Natural Resource Management (NRM) expenditure is kept 

at 60%. 

- A detailed review of the district MG NREGA expenditures is required for proper 

evaluation. 

iii. Pendency of works: 

- An audit may be conducted to see that schemes more than 3 years old are either 

completed or foreclosed on an early date or in the current financial year of 2019-

20. 

iv. Payment of wages: 

- Delays in payment of wages must be corrected. Less than 15% of total wages are 

paid before 15 days which must be examined and action should be initiated. 



- The wages may be increased so that the same differential with minimum wages of 

the area is maintained as 5 years ago.  

v. Salary of Block In-charges should be more commensurate with their responsibility. 

The wages of the Block In-charge are too low to command respect from Class 3 

staff and others.  

vi. The issue of beneficiaries having more than one account needs to be looked into. 

Either all accounts of a beneficiary may be reflected together or funds may be sent 

only to one earmarked account. 

vii. The distribution of works among the blocks in very uneven and must be corrected. 

In 70 out of 430 panchayats no work was undertaken and in 180 panchayats less 

than 25% of the target man-days were generated.  

 

 

 
















































































































































































































































